GOVERNMENT OF INDIA
LAW AND JUSTICE
LOK SABHA

UNSTARRED QUESTION NO:1574
ANSWERED ON:01.12.2006

RAJASTHAN HIGH COURT
Bishnoi Shri Jaswant Singh

Will the Minister of LAW AND JUSTICE be pleased to state:

(a) the amount spent on the development of head quarter of Rajasthan High Court in Jodhpur and for the development of Jaipur bench
during the last three years;

(b) whether construction work of Jodhpur bench of Rajasthan High Court is not satisfactory; and

(c) if so; the amount spent and likely to be spent onits building this year?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF LAW & JUSTICE (SHRIK.VENKATAPATHY)

(a) to (c) Information is being collected and will be laid on the Table of the House.
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